
• 	 CENTRAL ADMINISTRATIVE. TRIBUNAL 
ERNAKULAM BENCI-1 

0.A.No.327/94 

Wednes:lay, this the 23rd day of FebrUary, 1994. 

CO R A M 

HC'N'BLE MR. JUSTICE CIETTL1F. SANITAPAN FT.IF'., VICE CHAIRMAN 

R011' BILE MR PV V E t IEATAIRISHUAN, ADMIHISTRATIVE ME ME;ER 

TC Baby, Senior Gangman, 
Office of the Chief Permanent Way Lnspect:.r, 
Southern Railway, Quion. 

C PraI:hakaran Nair, Senior Gangman, 
Office cf th Chief Permanent Way Inspector, 
South em Railway, Quilon. 

I' Prathakaran, Senior Gangrnan, 
Office cf the Chief Permanent Way Inspector, 
Southern Railway, Quion. 

C Sreel:antan, ET Checker (Adhcc), 
Office ':f the Chief Permanent. Way InsL:ectcr ,  
Southern Railway, Quion. 

C Sasidharan Nair, Senici: Gang man, 
Office cf the Chief Permartent Way Inspector, 
Southern Railway, Quion. 

C Ravindran, Senior Gangman, 
Office cf the Chief Permanent Way Inspector, 
Southern Railway, Quion. 

E Raritankutty PELrIickr, Serticir TrcUyman, 
Office of the Chief Permanent W&y Tfl5L:etOr, 
Southern Railay, Quion. 

U Saclasivan Pillai, Senior Garigman, 
Cffic of the Chief PrmanertI: Way Inspectcr, 
Southern Railway, Quion. 

....Applicants 

By Advocate Shri P Sivan Pillai. 	

/ 
J 

Vs. 

Union of India through the 
Secretary, Ministry cf Railways, 
Railway Soerci, New Delhi. 

The Chief Erigirteer (Ccnsbicti:n) 
Southern Railway, 
Egmore, Maclras-8. 

The General Manager, 
Southern Railway, 
Madras--3. 	 7 

The Divisional Personnel Officer, 
Southern Railway, 
Trivandrum. 

Respondents 

By Adv':'csLte Srrit Sumathi Danclapani. 

contd. 
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ORDER 

CHETTUP SAI'WAFIAN NAIR (J), VICE CHAIFMAN 

Applicants claim 50% of casual sarvic as i:jualifying srvic 

fDr at c*ary 1:.nfits. 0tFir rllfr are alsc s:ughL cn th 1:asis 

of Ann:•:ur A2 jujem&it. 

We fin1 that applicants Iiav ma1 Arin:-:ur A3 to AlO rq:'re- 

sntaticns raising similar claims, an - --1 that ths 	ara panlirig 

consi:1raticn baf:r. Rsp:nint-2. 	 -  

We clirs:t F.spc.n:1nt-2 to :cnsic1.r tii 	r.prsntatiot- s, 

and L:Etss 	rL:r:L:riat 	:r:1rs iftr 	:.:amiriinj h 	s::p cf Ann:ur 

A2 juigmrit. This will 1: dcn within four mL)rlths from t:clay. 

Application is :lispcsi cf. No costs. 

Dat:1 th 23rd F1:L1Jarj, 194. 

PV VEUI:ATArPIsI-INAU 	 CHETTUP. SAUITAFAU NAIP (J) 
ADMINISTPATIVE MEMEER 	 VICE CHAIF'MN 
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